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Shrl Hem Baraa: May I know if 
the attention of Government is drawn 
to an article in the Illustrated Weekly 
of India entitled "Why Indian Stu-
dents remain in the U.S," where:!'} 
~e writer has soid that sh(" met r!n 
Indian scientist in the U,S,A. who 
s;).id that he could consider coming 
to India provided the salary of the 
scientists in India is raised to the 
level of that given to a State Gover-
nor at least and. if so, what i. the 
reaction of Go\'ernmrnf to this suJt-
gestion made by some of our scientists 
abroad? 

Shr! M. C, Charla: We have rais-
ed the salaries of the scientist •. They 
C'ompsre f8voura.bJy with other sala-
ries and I do not think it is right to 
say that our scientists do not come 
hack from abroad. They hove come 
back much less salary and I am very 
happy to say that n ~cie ti  in the 
United Kingdom has thrown up • 
lucrative job in order to come and 
servl' in our laboratories. 

Shrl Oem Barua: The hon. Minis-
ter assured us that he would make 
an offer to Dr, Narlikar to come back 
to India. May I know whether the 
ofter has been made to him and, if 80, 
what is his response? 

Shrl M, C. Cha&'la: When he came 
here, I harl a long talk with him and 
J felt tha in Clf! interest of Indian 
~cie ti  he Rhould continue at Cam-
bridge for a year or more. He bas 
given me an assurance that when he 
hB!I finished this research work, he 
will come and serve the motherland. 

Sbrl Hem Baraa r081'-

Mr. 8peaker: The Question Hour 
i. over. According to rules. if a ques-

!lon cannot be reached during the 
question hour, it cannot be taken up 
in tbe House; it is only the Minister 
who can oft'er voluntarily to anawer 
it if he fee Is t ha tit is necessary In 
public interest; I cannot compel him; 
jf the request comes lrom the Minis-
ter, I shall allow, 

Shrl Hem Barua: I have requested 
the Minister, 

M •. Speaker: Why are you reque.t-
ing the Minister? If he makes a re-
quest, I have no objection to allowin, 
it. 

Shrl Hem Barus: He has made 8 
request to you, 

Mr. Speaker: No, he h .. not. 
Mr. Limaye. 
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Entrance Fees t" Technical Colleres 

r Shri P. R. Chakraverti: 
I Shrl P. ('. Burooa.3: 

I ~ r~ i u~e ~ t 1'anUa: 
Sim A. !'. V,dyalankar: 

"'68. i Slut Navul Prabbakar: Shri lIem Raj: 

l r~ ti Tarltesbwarl Sinha: 
Shro D. J, Nalk: 
Shrl &.s;l!,pa: 

Will Uw Mini<ler ·,f Education be 
pleased to str.ltc' 

(a) whC'thcr it i~ :.t fact th,lt :''i,my 
Euginct'ring ::Hld c~ i  Colleges 
have ~ t rtc  e ~ t i  e tr~ ce fees 
ranging from Hs. 2,000 to Rs. ~  

from the students seeking admission; 

(b) whether capitation fees ere 
openly demanded in the prospectus; 

(c) whether it i~ also a fact that 
with the exception oC the four ~ti

tutes of technology, almost all Engi-
neering Colleges are guided by "extra-
neous influences"; and 




